CENTRAL ADMINISTRATIVE TR IBUNAL (\~f/)

PRINCIPAL BENCH : NEW DELHK

0.A.NO. 1264/89
New Delhi this 25th Day of March 1994

The Hon'bla Mr. J.P. Sharma, Member (3J)
The Hon'bls Mr. B.K. Singh, Member (A)

Shri A.K. Singh, 1PS T

Son of Shri M.B. Singh, T
Resident of D 11/345 Vinay Marg,
New BDelhi

Presently posted as DIG Leuel I,

Director of vigilance & Security,

Delhi Electric Supply Undertaklnq,

Rajghat Powerlouse,.

P‘Jeu Delhle o &2 Applicaﬂt

(By Advecate : None)
' Versus

1. The Secretary,
Ministry of Home Affairs,
Government of India,

New Delhi,

2,5hri P.5. Baua,
Inspector General of Police
Arunachal Pradesh,
‘Itanagar.

3. Shri Rajendra Mohan, ,
Additional CommlsSLOner of Police,
(Administration),
Police Headquartvrs,
I1.P. Estate,
New Delhi

d

4, Shri Prakash Singh, '
Additional Commissioner of Police (Operations), .
Police Headquarters,

I.P. Estate,
New Delhi.

5. Shri T.R. Kakkar,
Depuiy Dnspector General of Police,
C/o Commissioner, Dslhi PDllue,
I.P. Estate,
New Dzlhi,

6. Shrise Kunar,
I.G. (Prison),
Tihar Jail,
Newu Delhi, eve Respondents.

(By Advocate: Shri M.L. Verma) e

ORDER (ORAL)

Hon'bla Mr. J.P. Sharma, Member (J)

Thevapplication is dismissed for non-prosecution.
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e » (J.P. Sharma)
Member(A? Member(Jd)
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